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From Shri Gautam Baruah,
Registrar (Vigilance),
Gauhau High court,
Guwahati.

To,
Smti. Rousan Ara Rahman,
Principal Judge, Family Court No.-Il,
Kamrup(M), Guwahati. A

Dated Guwahati, the [3 s"otru"r, zozr.

Sub:- Casual leave.

Ref:- Your letter No. FcK. 5ll4PJl2L3l2021 Dtd. 10.09.2021

Madam,

With reference to the above, I am directed to inform you that your prayer for

casual leave on 10,O9,2O21, has been granted.

You6 tuithtully,

REGISTRAR, (VIGILANCE)

Memo No.HC.vrr- oglzooql4l l ztA, dard I? '1' Lo2t
Copy to

The Project Manager, Gauhati High Court.
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REGISTRAR. (VIGILANCE)
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